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{b) The Ministry had requested National Sample Survey Office (NSSO)
to conduct a Nation-wide survey on extent, pattern and trend of alcohol and
drug abuse. Accordingly, the NSSO had conducted pilot survey in the cities of
Amritsar, Imphal and Mumbai in March, 2010. On examination of the report of
the Pilot Survey, certain issues relating to under-estimates, non-coverage of
certain age group etc. were raised and a more comprehensive and extended pilot
survey was suggested. A working Group was constituted by Ministry of Statistics
and Programme Implementation, with NSSO as nodal organization to devise the
modalities of advanced pilot survey in the States of Punjab and Manipur. The
report of the Working Group has been received recently.

{c) No such data is available with this Ministry.

(d) Apart from the proposal to conduct a nation-wide survey, the Ministry
has separately commissioned a survey for estimation of the extent and pattern of

drug abuse in the State of Punjab.
Discrimination in recruitment of SC/ST in Chhattisgarh

1418. DR. BHUSHAN LAL JANGDE: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(a) whether any discrimination is being made in terms of reservation in the
recruitment procedure laid down for the Scheduled Castes and Scheduled Tribes
in Chhattisgarh; and

(b) whether it is also a fact that if applications are invited for 100 vacant
posts and after dividing those posts districtwise or department-wise, merely 5-7
posts comes under quota of every district as a result of which they are not getting
the benefit of reservations?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRIVIJAY SAMPLA): (a) and (b) According to the information
received from the Government of Chhattisgarh, no discrimination is being made
in terms of reservation in the recruitment procedure laid down for the Scheduled
Castes and Scheduled Tribes in the State.

The roster for reservation applies to the entire State. Reservation for State,
revenue division and district level cadre posts are done according to the roster
system fixed by the State Government.

T Original notice of the question was received in Hindi.



